
 

 
from him wha,t .vital issue* discussed cussed 
by him with the King ani what the outcome of 
the discussions on this particular subject was 
and what the explanation of the Government 
of Nepal on what it is doing is. T wonb aiso 
like the Government to inform the House as 
to what the actual position is La regard to these 
arms imports and what their implications in 
regard to our security and defence are. We want 
the Government's assessments to be knwon to 
this House and I would like the , Govarnment 
to make comprehensive statement in this 
House before the Ho.tse adjourns. Thank 
you. 

SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra) : Madam, I would 
like to associate 
myself win the Hon. Member. Only last 
week I raised this issue. There is a leport 
from the Pentagon that the Chinese are 
having a design to nnke an aggression ag 
linst India. 
And their pro;ess has already boen started by 

sxtpplying arms to the terrorists of Punjab and 
even pouring arms into Nepal. Their 
intention is not go?d towards India and 
Government must take care of this and must 
make a comp.'ehensivo statement about this, 
I would, therefore, like to associate myself 
with the honourable Member in this Special 
mention. 

Harassment of Acharaya Raj'iish by Wtstern 
Lobby 

 

 

 



347   Special   ' [RAJYA- SABHA] Mentions 348 

the Incident near the Prime Minister's Residence 
on 1-9-1988 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC    
GRIEVANCES      AND PENSIONS AND 
THE MINISTER OF STATE IN THE 
MINISTRY 

.OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM): Sir, in the course of my 
reply to clarifications from tbn honourable 
Members on the statement relating to the 
incident near th» Prime Minister's residence 
on 1-9-88, I had said that to the best of my 
information there was no 

. other MLA belonging to any party other than 
the Telugu Desam Party i n the procession. 
My statement was based on the 
information'provided by the Delhi Police. 

I have since been informed that in the 
procession taken out on 1-9-1988 by the TDP, 
the composition of the MLAs was as follows: 

Ta;igi deasa,             142 CPI(M)     .    
.".    .    .  12   ' 
BJP ......................................      6 
Janata.................................       2 

TOTAL 162 

All the MLAS were from Andhra Pradesh. I 
wish to correct my statement and clarify the 
position on the basis of the detailed 
information which has now been furnished to 
me. 

I sincerely regret the error. 

THE VICE-CHAIRMAN (SHRI 
JAGESHDESAl): I wish to inform    ' the 
Members that Mr. Bhajan Lai 

will make, a statement before the House rises  
today regarding the procurement priced and 
the minimum support price for rabi crops for 
the year 1988-89. 

Now, we shall take up Special Mentions. 

 
 


